I Oral Answers

... RAJYA SABHA

Thursday, the Tth  October,
- 15 As»ina, 1904 (Scka)

1982/

The House me! at eleven of the
clock, Mr. Deputy Chairman jn the
Chair,

INTRODUCTION OF MINISTER

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDH!) Sir, I have
pleasure in introducing to you and
through you to this House my collea-
gue Shrimati Mohsina Kidwai Minis-
ter of State in the Ministry of Labour
__and Rehabilitation. )

ORAL ANSWERS TO QUESTIONS

Persons below poverty line
*61. SHRI LAKHAN SINGH:

SHRI KALRAJ MISHRA:{

Will the Minister of PLANNING be
pleased to state:

(a) the number of persons in rural
and urban areas which are below the
poverty line in each of the last three
years and also at the end of each Five
Year Plan: and '

(b) what is their estimated number
by the end of the Sixth Five Year
Plan period?

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN): (a) and (b)
A Statement is laid on the Table of
the House.

+The question has actually askeq
on the floor of the House by Shri
Kalraj Mishra.
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to Questions 2

Statement

(a) The latest available survey of
consumer expenditure on which the
estimates of pover'y are based is for
the year 1977-78. The present cone
cept of poverty line and the number
of people below the poverty line js
based on the Tecommendation of a
Task Force on Minimum Needs and
Effective Consumption Demand  set
up by the Planning Commission whose
report as published in January, 1979
As a follow up of this report, the
method of estimating poverty was
used during the formulation of the
present Sixth Plan. Therefore, no
estimates of persons below the poverty
line are available for earlier plans.

The number of persons below the
poverty line for the base year of the
Sixth Plan, namely  1979-80, has been
estimated at 316.84 million. This is
based -on the Household Consumer
Survey of 1977-78 and the growth of
the economy between 1977-78 and
1979-80. Similarly, taking into con=
sideration the growth of the economy
(of nearly 6 per cent per annuum)
in the first two years of the Sixth
Plan and the different poverty re-
distributive programmes, the number
of persons below the poverty line has
been estimated at 282.0 million for
the year 1981-82. The number of
persons below the poverty line in the,
rural areag was estimated at 259.56
million in 1979-80 and at 225.93 mil-
lion in 1981-82. The figure for urban
areas wag estimated at 57.28 million
in 1979-80 and at 56.07 million in 1981~
82.

(b) By the same line of analysis,
it has been estimated that at the end
of the Sixth Plan period, namely,
1984-85 the total number of persons
below he poverty line will be 166.02
million in the rural sector and 49.14
million in the urban sector, making a
total of 215.16 million, as given in the
table 3.37 at page 5 of the Sixth Plan
document.

st waow fast - sfmy, wEAE
T X oy Ty Hag FE § fE
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wE ATTAT T WG T AATH 1979-80
Ffaa o F 4w AT g aw
srffaai A7 HEX  31683.40 AME
X FT [ARTA wAAT T 1 6
9 1977-78F TIFIRF AW
TFAT WL 1977-82 9T 1979-80
AT wg sTFeqT 1 oAdfy T
grgfa 21 3 SR w3 AT
% a7q & uf ¥ AdeqaEar F gy
(srraw 6 wfana wfead ) s ade
yoau o fafws gafaqaonreas gt
Fror HI@T 30 T 1981-827F
far e & T ¥AN @AW
sfaqal  #1 AGET 2820 A W
F1 GIHR AT AT E 1 q4E F
e F A BT A eapRET &0
graT WEl K Aa¥ 1979-80 ¥ Heam
2595, 60 TE WT I 1981-82 ¥
2259, 30 AT Z F1 HAAW 1T
wTE 1 Fwdr wERT ¥ 7E AT AT
IR gfE AT & Wy S 1g 6
gfrmm # A3l gl ma=mawar ¥
geta I Agfg F  afcormeae
T FER AT FT AgA oqdig
FT FET FI AT 2820 AW TE B
3168.40 @ F1 gAAT H AT FT
W oAy & wax W §afz gl
ooz S TS AASE AT
TR WtaA syeld F#IN ATl ST g@rr
@Y WAl FAF W AEr & ? ww
IR 2 A 3A H3g AW wRAE A
Ty ©dl, gy foafa = fafwq g€ ?
WA JIR@W AT § Fgiad w7 gE !
W AF FOEA @ a5 s
FIT I FRTT FT KT TE AT 7
(m¥gta) RAfre d@ @1 39
Fag Wt FEmEr oA, Wma A
Fars n¥ afeT ag @A B 9
T g ¥ BT & & AR
Tara oy Far AR
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to Questions 4

SHRI S. B. CHAVAN: Sir, this con-
cept of poverty line has been for the
first time incorporated in the framing
of the Sixth Five Year Plan. Govern-
ment of India are conscious of the
fact that there have been similar prob-
lems earlier also but since the concept
itself has bzen incorporated in the
Sixth Five Year Plan. I cannot pos-
sibly give the figures for the earlier
period. Six per cent growth-in the
total economy and the poverty allevia-
tion programme that the Government
have undertaken, which hag an im-
pact on the people below the poverty
line, have reduced this figure from
31.7 crores to 28.20 crores.

ot waew fosw 0 AR 3z W
e ¥ e | weAr gg O 5
S qeasy FrEaT A g W 99-
Fufg  AET & A gW F DA
S ufoond fagar aw ofemw g
fag awrg & adel & faset «av
FT AT [T FE ATHl &1 q@uT
¥RW: Fgft & T T 1A
ST Awe fammm &
aara qfed

st wAuw st o § eaferdr
#gAT Wgar § b I wEw ¥ A&
wEreg IS ww: @ g3 awms
q@aT 9 AU & 31 FAw wae
AR IMAHITAAG FAF fau g 7
Fifs =7 aut F wFa FQA T TS
T A 99 ¥ HWEE ¥ag
FAMT WA § | FfEn € AT a8 @
TR F e ¥ A9 e ada
FIA qmEl A1 AEHT SAdEd  agdr
I g AW A AERT A @7
g a1 fr fadrg &% FT o
gz faser W afFa a0 @
siia g ar fagg, Afw aenfed
gRiT | SY A HERAT ®0 15~20
fr Tg¥ W Ag wWedz ¥ g
feafa @ o1 &ER w@l § fa

i gegamfd
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HF @AY EAT AT @I E L F
RAES o WAl "Eey A faw §
FEIT T AT AGIE 1 qA BRI
Iz zem frzam fee S
FEw #< 1 TG AATa & ¥g
qEAT FIZAT § R TR amier wmiR
A ST & O T fAEw wT HT
; SR HA I T AgT HiFS
fg &) A faardfs 31 #as
St oqoEr & fAEw = &1 W
RN F E O TAE 5 AR
60 AIG 70 TATT ART T | ATH
ATAT 26 FUS AWM T ML I
YFR # HET g §d T & I
o5 dWadly AwAr ¥ oar W &
quaT  wIEr  F @y ¥ fAae
| 9T AN A AT F Q@
Al gem gei i ww fafgag
fagrfior At § 91 TS A ay
¥ et T 9% ofvaq egdld %
B %o e agdl T @ g
W T AN g F T 0 A
ary G@ &1 wfagH g s
FFAT (% aEvr AR B oS o&@n
TR #r @ ¥ faw =R 9%
W97 AT FX G § 9% fawE %
faor Fr owaw R ogwe A w9
afer Far g=T # & e
FAtFgy 7 G A Td6 #1 g%
Gpar AT A% 7 A qAT AERT ¥ ST
g Z 1% 31 T oAEw H owrg
fafega wrrsw FAETAATE ?

SHR! S, B. CHAVAN: Sir, I do not

agree with the insinuations made by
the hon. Member. If the hon, Mem-
ber is salisfied about the bhase which
we have adopted for determining the
poverty line for the Sixth Plan bhased
on the 1977-78 sample survey, then the
figures which we have given you are
based on a realistic basis and there
is no question of misleading the House,
Sir, as regards the figureg of people
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to Questions 6

below the poverty line in the rural
areas and urban areas, the figure
which wag 50.70 per cent in the rural
areas in 1979-80 hag come down to
42,73 per cent in 1981-82 and for
the urban it was 40.31 in 1979-80 and
it has coine down to 37.23 in 1981-82
and the total average which comes to
483.44 in 1979-80 has come down to
41.51 in 1981-82. Sir, there have been
a large number of programmes which
the Government has taken up for
poverty alleviation—the Integrated
Rural Development Programme, the
NRE programme, the Hill Areas Pro-
gramme, the Drought Prone Areas
Programme and the Scheduled Castes
Component ang the Scheduled Tribes
Sub-component of the Plan. These
are the programmes which are direct-
ly attacking poverty and that is why
we find that there has been a reduc-
tion in the figure.

3

SHRI R. R. MORARKA: Sir, the
statemeni says that the figure of 31.68
crores is based on the household con-
sumption survey of 1977-78 and the
growth of economy between 1977-78
and 1979-80. Sir, may I know what
the actual figure was for the year 1977-
78 when the survey was carried out?
Secondly. Sir, this is based on the
minimur: need and standard of con-
sumption, May I know whether this
is translated in money income, and
while giving the figure for 1979-80
whether the inflationary impact on

this money income has been taken
into consideration?
SHRI S.-B. CHAVAN; Sir, the

figure for 1979 is actually on the ba-
sig of the sample survey which was
conducted in 1977-78 which gave tne
figure of expenditure. And on that
basis the figureg for 1979-80 have been
worked out. I have given the figures
for 1979-80 and also for 1981-82. Sir,
the entire base of this poverty line
has been 2400 calories in ,the rural
areas and 2100 calories in the urban
areas which has been the base, and
which hag been adopted. And on the
basis of thaf, we have been able to
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calculate as (o what is going to be the
_bopulation year after year.

SHRI R. R. MORARKA: Are these
\calories—2400 and 2100 translated into
money value?

’

SHRI S. B, CHAVAN: Sir. they
have been translateq into money va-
lues. The figures are Rs. 49.09 ip the
case of rural areag and Rs. 56.64 in
the case of urban areas based on 1973-
74 prices. And based on 1979-80
prices, it comes to Rs. 76 and Rs. 88
respectively for the rural and urban
areas.

DE. MALCOLM S. ADISESHIAH:
Mr. Deputy Chairman, may I first ex-
press my satisfaction that the Minis-
ter has really continued the basis on
which the figures have been calcula-
ted in the Sixth Five Year Plan which
.is widely disseminated because some
concern has been causeq for some
re-calculations which are supposed
to be going on, using different indi-
ces in the Planning Commission which
raises several other questions, Now.
with regard to this reply of the Min-
ister, may I say that first of all, the
last sentence of the- first paragraph is
only technically true. Therefore, no
written estimates of persons below
povery line are avaijlable in earlier
plans. It ig technically true in the
sense that earlier plans have not spe-
cifically mentioned the figure; but
officia] and non-official studieg have
heen made which have been discussed
in Parliament about the people below
poverty line, by men like Minhas, like
Dandekar, and so on. Now, even with
regard to the Fifth Five Year Plan,
the draft plan—not the final plan—
contained a very important section
which began by saying: “The poverty
level has to be defineq in terms of
the minimum level for consumption.”
Then it speaks of Rs. 20 in the Fourth
Plan ag being the minimum level in
the rural areas, and it goes up to 40.6,
per cent in 1972-73, and then it goes
on to say that during the Fifth Plan
there will be transfer from the top
30 per cent of ten per cent of con-
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to Questions 8

sumption to the bottom 30 per cent.
All these are given in details and in
the technical note behind, which we '
economists discussed in the Planning
Commission, there were figures of
people below poverty line at that time,
Therefore, I would say that the Min-
ister would agree that this is only a
technical sta’ement and there is no
officia] figure of those below poverty
line before the Sixth Plan where for
the first time you did mention what
the number is. But in the Planning
Commission and among economists
there have been calculations. ..

SHRI PILOO MODY:
Bank also.

DR. MALCOLM S. ADISESHIAH:
Reserve Bank also, That is my first
question,

Reserve

My second question is that in the
second and thirg paragraph, I must say
that the Minister is making a rather
optimistic statement when he says
that different poverty redistiibutive
programmes will reduce poverty and
hag given the figures for 1981-82. We
have not had an evaluation so far—
officia] evaluation or an official state-
ment but I believe the IRDP pro-
gramme is going well; I believe the
NREP is not going well. The live
stock programme ig still to take off.
This is based on my studies as an
economist. But what we do not have
from the Planning Commission or the
Ministry is any evaluation of the re-
distributive programme.

Ang finally, I believe that the Min~
ister would be right in expecting in
the third paragraph to reach the goal
at the end of the Sixth Plan with 30
per cent people living below poverty
line only if the Sixth Plan stalement
that 5 per cent of the surplws land,
additional surplus land, will be re-
distributed, May % ask finally whe-
ther the Minister believeg that this
will take place. Whether it is taking
place, is the most important question.
It is a very important redistributive
programme where 5 per cent of the
surplus land will be redistributed.
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SHRI S. B. CHAVAN: 1 am in full
agreement with what Dr, Adiseshiah
has said that this is a technical expla-

. nation, because the fact remains that
official figures of those people below
poverty line, for the previous years,
are not available. But if we were to ap-
ply the same formula which we have
taken into accoun; while working out
the figureg for the Sixth Plan, it
should be possible. Taking all kinds
of factors into account we can work
out. But that will be an indicative
figure and it cannot be considered as
a kingd of official figure,

-
o

Sjr, for the second aspect aboui
which he referred, this concept is
nothing new; there is nothing new
about it. It has been translated into
action only in the Sixth Plan docu-
ment. For the first time it was
thought out when the Nutrition Ad-
visory Committee thought over the
problem and it was considered as a
kind of subsistence level and it was
stated then that in termg of rupees,
Rs. 20 per capita per month should be
considered as sufficient for subsis-
tence level. But now, there has been
some kind of improvement and this
programme hag now actually been put
intg action in the Sixth Five Year
Plan. These are the different formulae
which have been made applicable
and on an adhoc basis, the six per
cent rate of growth in the economy
and other programmes which have
been undertaken have been taken
into account while working out the
figures and in fact, in reducing the
poverty line. Unless we have some
kind of a sample survey, it will not
be correct to say that there is mno
gcope for improvement. Certainly,
there js scope for improvement. I
fully agree with what he has said.

In certain areas, we have been do-
ing evaluation. But so far as this
aspect is concerned, we have mot
been able to have a full evaluation
done on this. The hon, Member has
mentioned about 5 per cent of the

i
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to Questions 10

surplus land. In this regard, our
effort is to see that the lanq which
has been declareq surplug and which
has been taken possession of by the
State Governments is passed on to
the beneficiaries at the earliest, so
tha: the asse’ distribution which we
had contemplated in the Sixth Five
Year Plan document jg realised.

DR. RAFIQ ZAKARIA: Mr. Deputy
Chairman, Sir, T would like to know
from the hon. Minister whether he is
satisfied with the progress made in
reducing the poverty line in the sense
whether the efforts which have so far
been made to bring people out of the
poverty line have been commensurate
with the various policieg and schemes
which we have formulated and im-
plemented in this connection. Second-
ly, I would like to know from him

- whether there is any classification of

the population below the poverty line
in terms of the various groups of
working people, whether in the rural
areag or in the urban areas, or, whe-
ther thig is a rough estimate. T would
like to know whether any such classi-
fication has been attempted. Thirdly,
I would like to know whether, in
order to speedily bring the people
out of the poverty line, any special
measures are being contemplated.

SHRI S. B, CHAVAN: Sir, the hon.
Member has asked the opinion of the
Government about the implementation
of the ©programmes and whether
efforts are being made by the Gov-
ernment 10 gsee that the programmes
are implemented in the spirit in
which they have been thought of.
Sir, the stage of implementation dif-
fers from State to State. It will be
foo early for me to say. Unless we
are able to complete the mid-term
review which is now going on in the
Planning Commission, it will be too
early for me to give any kind of com-
mitment either way, whether it is
satisfactory or not satisfactory. The
classification is definitely  available
about the people who are below the
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voverty line and special programmes
have been taken up in the Sixth Five
Year Plan; not only the IRDP and
the NREP; but there are certain area
programmes which have been under-
taken., For example, the minimum
wages are being revised every year.
Al} these things will have a total im-
pact on bringing the populatlion which
is now below the poveriy line, above
it

SHR' PILOO MODY: Mr. Acting
Chairman, Sir, my difficulty is that
I have not yet been able to get a de-
finition of the term ‘poverty line’, This
seems to be an elusive line, which
keeps on moving up and down, with
different boints of view. If it can be
quantified in terms of calories by nut-
rition experts, surely it does not im-
ply that that is g1l that the poverty line
is based on. I take it that the poverty
line ghould be based on a basket of
goods which are considered ag abso-
lutely essential for human survival at
a particular level desired by society.
Therefore, 1 recommend that a proper
definition of ‘poverty line’ be given
by actually mentioning the basket of
. Yloods, Though the basket of goods
may vary slightly from area to area.
“Therefore, you should have four ot
ive critical pointg at which a parti-
cular basket of goodg should be esta-
plished. Thereafter the poverty line
should be defined by the actual pur-
chase of these goods in the market
and by purchasers who cannot be
1dentified. 'Then it should be guanti-
fied in termg of money depending on
the rate of inflation at the particular
uime. It can pe done on quarterly or
nali-yearly basis. but some such
scientific approach fo the povertv line
needs to be established.

I also want an assurance from the
Minister tha+ having done all this
painful exercise there will be no fid-
dling with the figures,

SHRI S. B. CHAVAN: Sir, this
poverty line concept is hased on the
caloric value which ig being taken
b'; people at a particular level. 2400
calorieg in rural areag and 2100 calo-

{RAJYA SABHA]
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to Questions 12

ries in urban areas is one of the basic
objectives which every family we
would like to bring above poverty
line, is being contemplated. But I am
in full agreement with him and that
was the point which was discussed at
Nainital. With the cooperation of the

U.P. Government the Planning Com-
mission held a Conference where. ..

SHR! PILOO MODY: Mr. Minister,
my point is that, is jt only a caloric
level? If a man is below the poverty
line that he does mot get soap. Is he
not entitled to wash himself and -his
clothes?

SHRI S, B. CHAVAN: I am ex-
plaining that. In the Nainital Con-
ference where the statistical organisa-
tions of the State Governmenis and
different Indian Institutes were also
represcnted there was 3 consensus on
this issue that it is no: merely the

food habit of the persong but there
are other faclorg also which should
be taken into account. The Central

Statistical Organisation hag set up a
special group because as the hon.
Member will be able to appreciate, it
is very difficult to find out from dif-
ferent alisses of people and especial-
ly at the National Sample Survey
Organisation level it is g kind of ran-
dom survey based on certain areas
which is being attempteq at the na-
tional level. It is to be supplemented
by the State Governments and that is
why the Working Group there is go-
ing to pinpoint what exactly are the
points in which these organisations
will have to go into The 2400 calo-
ries in rural areas and 2100 calories
in urban areag will have to be sup-
plemented by cloth, accommodation,
and other social services which they
require, There are some services
which are rendered by the society
and the Government also. These have
to be taken into account while work-
ing out as to what is going to be the
quan‘um of the services which are
zoing to be available to that particu-
lar class. So, the entire thing is
being attempted. It is a very crude
method which we have now adopted.
I fully agree that some kind of re-
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finement is definitely calleg for, but
it depends on what new ideas are
thrown by the Working Group which
is going into these aspects,

SHRI ¥ILOO MODY: I said the
Government should set the definition.
Your survey meang nothing, Your
survey is only to indicate the figures.
I would also like to draw your at-
tention to one sentence of your state-
ment, ie. “..in the first two years
of the Sixth Plan and the different
poverty redistributive programmes..”
I did no! know that the Government
had accepted redistribution of poverty
as a programme,

SHRI NIRMAL CHATTERJEE; Now
L am not going into the technical
question of defining the poverty line.
Now I am aware, being associated
wi'h both the consumer expenditure
survey and otherwise also that the
poverty line can be defined on partly
technical matters and partly on poli-
tical grounds. You can politically de-
fine the poverty line according to
your choice. But I am not asking
that question. ™My questioa is that
this Sixth Plan document, to which a
reference has been made, itself says
that no dent has been made on the 50
per cent below the poverty line level
in the course of past development. Is
the Minister aware of that statement
in the Sixth Plan document itself?

My secong question is, if such a
staternent ig there and if he is aware
of that, then from the First Five Year
Plan onwards upto the Sixth Five
Year Plan, has there been any econo-
mic dvelopment within the country
which has not led to redistribution in
terms of people below the poverty
line moving up? The statement in the
Plan document is that the level is
constant despite development which
meang that the absolute number has
increased.

My third question is, he is talking
about the redistribution programme.
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to Questions 14

Now since the Second Five Year Plan
which Plan has not contained a re-
distribution programme? I wag as-
sociated with the formulaling of the
draft Plan frame of the Second Five
Year Plan. Since that Plan, which
Plan has not contained a redistribu-
tion programme? This jg what T want
to know from him.

SHRI S. B. CHAVAN: Sir, this con-
cept of reducing poverty and unem-
ployment has been thought of right
from the First Five Year Plan, I am
in full agreement with what the hon.
Member has said. But what the Sixth
Plan says is, it did not have enough
impact and that is why a special pro-
gramme needs to be undertaken. We
have taken new programmeg with a
view to attacking the poverty in such
a manner that at the end of the Sixth
Five Year Plan, the figure of 31
crores, ..

SHRI NIRMAL CHATTEJEE: Was
SFDA Programme not a special pro-
gramme in the Fifth Plan?

SHRI S. B. CHAVAN: Yes, [ am
aware of that fact. but still we thought
that much more is required to attack
poverty and to have a programme for
those who are suffering from poverty
in order to achieve the gbjective that
we have in view.

MR, DEPUTY CHAMRMAN: Next
Question.

SHRI NIRMAL CHATTERJEE: You
did not reply to my question. (Inter-
ruptions), Thig has heen admitt=d in
the Sixth Plan document that no dent
hag bzen made.

MR, DEPUTY CHAIRMAN: No,
please, Hall an hour has been taken
on ona question. Next Question, Shri
Ghouse Mohiuddin Sheikh. He is not
there.



